NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 21.03.2017.

PRESENT: 1. Hon'ble Member(J) Shri Ratakonda Murali
2. Hon'ble Member(T) Dr. Ashok Kumar Mishra

C.P. No. or | T.P. No. Purpose Section Name of the Parties

C.A. No. M/s. [/ Mr.

CP204/16 | TP 79/17 Hearing 433(e) Amit Jain Vs Incture Technologies Pvt.
Ltd.
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/. R‘Z-”(-_S‘ui&éu AsiTwva J’?%d/'\

Y¢YCo2295 -
. /)
-2 B L KA s e d e (g ey = L l‘:r’ f!, [ﬂ Ll !';”-L K
Oawe 6 TS
Y330 £ F2s

ANKITA e L

M/s. Singhania & Co. filed vakalat for

Counsel for petitioner is present.
Petitioner's

respondent. Petition copy is served on the counsel for respondent.
counsel is directed to comply the relevant provisions and the Rules framed under I&B
Code which are applicable to the facts of this case. Counsel for petitioner stated that
he is filing necessary information. Counsel for petitioner reported that he is complying
the Rules and filing Form 5. Registry is directed to check and put up. Meanwhile,

objections.
List it on 28.04.2017.
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